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DEIHI LEGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART=-II
(General information relating to Legislative & other matters)

Friday, May 05, 2000 / Baisakh 15, 1922 (Saka)

No¥ 89

DETENTION AND RELEASE OF MEMBERS

The following message addressed to Hon'ble Speaker, Delhi
Vidhan Sabha was received from Additional Deputy Commissioner
of Police, South District 3 -
® I have the honour to inform you that S/She Talvinder
Singh Marwah, MIA and S/Shd Subhash Chopra, MIA (Congress)
have been detained under section 65 D.P. Act in P.S.
Lodhi GColony at 2340 PM today and released at ‘ _
5700 PM while they were trying to provocate the !
jhuggi dwellers not to allow the demolition at
Rajlv Gandhi Camp jhuggies.® |
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